No.D-29016/1/2001-Admn.II (LD)

Government of India

Ministry of Law and Justice

Legislative Department

………

Shastri Bh avan, New Delhi 

29.4.2011

Tender Notice

Subject: Awarding of Contract for Book Binding etc. in the Legislative 

              Department for the year 2011-12.


The Legislative Department invites sealed quotations for awarding Annual Contract for Book Binding/rebinding etc. of this Department’s books of various sizes (sample of which may be inspected in the office of any working day up to 12 PM on 3.5.2011) for a period of one year from the date of contract. 

2.
In case any book binder is interested in undertaking the work, they may submit their comparative rates in sealed cover to the undersigned by name i.e. Shri Bijender Singh, Under Secretary, Legislative Department, Ministry of Law and Justice, Room No.411-A Wing, Shastri Bhavan, New Delhi latest by 1 PM on 6th May. The envelope containing quotation should be super scribed “QUOTATION FOR BOOK BINDING ETC.”

3.
The terms and conditions of the contract are as follows:-

(a) The successful tenderer will be required to work at approved and accepted rates for one year or for such further extended period as may be mutually agreed upon. 

(b) The proposed work which is not possible to be carried out in the office premises will be allowed to be done outside the office premises and no extra charges in the form of carriage of books etc would be paid for that.

(c) The successful tenderer will be required to furnish a security deposit amounting to Rs.2000/- (Rupees two thousand only) in cash in favour of Cash Officer, Legislative Department, Ministry of  Law and Justice, Shastri Bhawan, New Delhi.

(d) Rates mentioned in the quotation, if accepted will not be allowed to be enhanced during the period of the contract on any ground whatsoever. 

(e) The payment will be made after obtaining satisfactory work certificate from the officer/section concerned.  In case during the course of binding any damage of the books etc. occurs, the value of the damaged books will be recovered from the bill due for settlement/security deposit of the contract.  Further, in the case of loss of any such documents/books also similar recovery will be affected from the bills due for settlement/security deposit of the contract. Further, if the work is not done satisfactorily, the same will have to be redone at no additional cost being payable by the Department and in case of repeated failures in execution of the work to the satisfaction of the competent authority,  the security deposit may be forfeited proportionately or in full as considered appropriate by the competent authority.

(f) It would be the responsibility of the successful tenderer to visit the Department and collect the work order.

(g) The firm whose quotation is accepted will be required to collect the books, registers etc. for binding and deliver them to various concerned Section Officers and stationery stores of this Department at their own cost within a reasonable period of time as may be stipulated by the Department based on the quantum and urgency of the work involved or even earlier, if required.  

(h) The job specifications as per the requirement are also enclosed herewith in annexure and separate bids in respect of each of the items may be clearly reflected.  No cutting or over writing will be accepted and in such cases the bid made is likely to be rejected. 

(i) The Department shall also have the option of modification of the job specifications as per requirement in certain cases which may have to be undertaken on mutually agreeable terms. 

(j) The contract can be terminated at any time without assigning any reason and decision of the Legislative Department shall be final and binding upon the contractor.  The undersigned reserves the right to reject any or all quotations without assigning any reason therefore.

4          The quotations received will be opened on 10th May, 2011 at 4.30 PM in the room of Shri Bijender Singh, Under Secretary, Room No.411-A Wing, Shastri Bhavan, New Delhi. 

(Bijender Singh)

Under Secretary to the Govt. of India

Tele.No.23384603

NIC Cell with the request to place the Tender Notice on the website of Legislative Department. 

LIST





Small Size
Royal Size
Gazette Size




9”x5

11 “x 6 ½”
Full size

1. Half Leather with Gold Printing

2 Full Rexene with Gold Printing

3 Half Cloth with ink Printing

4 Service Book Binding

5
Spiral Binding

